
O.A. No, 726 of 2010 

B iswakarma. Sahoo 
VS 

Union of India & Ors......... Respondents 

Order dated: 24.11.2010 

Hb1e Slui Q.R.Mqhqpaya, Member (A 

Heard Sri R.K.Nayak, Ld. Counsel for the 

applicant, and Sri U .13 .Mohapatra, Ld, Sr. Standing Counsel 

appeating for the Respondtrnts. 

Ld. Counsel for the applicant wants to 

withdraw this O.A. with liberty to file a fresh one. 

Having heard Ld. Counsel for the patties, the 

prayer is allowed. O.A. is dismissed as withdrawn with 

liberty to the jplicant to file a fresh (1k, if so advised.. 


